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() whether the proposal of the Minis-
try of Transport to have a general cargo
bertly in Paradip Port in Orissa in the com-
mg year hs heen sanctioned:

(b) 1t

and

not ine reasons for the same;

(c) the cost of this project and the quan-
tum of foreign exchange involved in it?

THE DEPUTY MINISTER IN THE
DEPARTMFNT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF
SHIPPING AND TRANSPORT (SARDAR
TQBAL SINGH): (a) to (c) The pro-
posal for the comstruction of one general
cargo berth at Paradip Port at an estimated
cost of Ry 229 lakhs including foreign ex-
change amounting to about Rs. 0.50 lakh
ts still under examination.
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F[TINSTALLATION OF STATUL OF SHRI
JAWAHARLAL NEHRU

37. SHRI NIRANJAN VARMA : Will
the Minister of HOME AFFAIRS be pleased
to state

(a) whether there 1s any proposal under
Government’s consideration to erect a statue
of Shri Jawaharlal Nehru cither at the Red
Fort or at some other place in Dethi; and

(b) 1f «o who has given this suggestion
and what 1s the name of thc organisation
which is providing funds for the same?]
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{[THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. S. RAMASWAMY) : (a) and (b) At
one stage a suggestion was made by the
Committee on installation of statues that a
statue of late Pt. Jawaharlal Nehru might
be installed at one of the elevated s tes near
the Vijay Chowk. The proposal was not
proceeded with as the site was not consi-
dered suitable.]

+Loss ™ FOREIGN EXCHANGE

69. SHRY K. CHANDRASEKHARAN :
will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state

(a) whether it is a fact that thers has
recently been some loss in foreign exchange
on account of mal-practices indulged in by
foreign tounssts in this country; and

{b) if so, the extent and nature of loss
and what steps have been taken by Govern-

ment (o Jheck this practice,
111t MINISTER OF TOURISM AND
CINVI AVIATION (DR. KARAN

SINGH) : (a) and (b) No specific reports
have been recewed about recent loss in
foreign exchange throuch malpractices by
foreign tourists but a high-level Committee
has been set up by Government to consider
this problem and to make recommendations.
The Commiitce has submitted a prelim'nary
report which is under consideration of
Government

INDIAN  FCONOMIC SERVICE

SHRT R K. PODDAR - Wil the
of HOME AFFAIRS be pleased

72
Mainster
to ~tale

(a) whether the Indian Economic Ser-
vice has been constituted;

{b) it so the details thereof;

tTransferred from the 18th February, 1969,
t[ 1 English translation.



1569  Written Answers [RAJYA SABHA] to Questions 1570

(c) whether training programme for the
new entrants to the Service has been started;
and

(d) if so, with what results?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. S. RAMASWAMY) : (a) Yes, Sir.

(b) The Indian Economic Service is a
Central Civil Service, Class I and com-
prises the following grades :

Grade J. Director—Rs. 1300-—60-—
1600—100—1800,

Grade 1I. Joint Director—Rs, 1100—

50—1400,

Grade JI. Deputy Director—Rs. 700
—40—1100—50/2—1250,

Grade TV, Assistant Director—Rs. 400
—400—450—30—600—35
670—EB—35—950.

The Service was constituted with effect
from 1-11-61.

The authorised stremgth of the Service as
on 15th June, 1968 was as under :—

QGradel . . . 18
Gradel} . . . 23
GradelIll . . . . 116
GradeIv . . . 348

ToTAL . 505

Source of recruitment

Grade I.—Not less than 75 per cent
of the vacancies in the Grade shall be
filled by promotion on the basis of merit
with due regard to seniority from
amongst Grade II officers with a mini-
mum of 3 years’ service in that Grade.

Not more than 25 per cent of the
vacancies in the Grade shall be filled by
direct recruitment through the Union
Public Service Commission. The essen-
tial qualifications for direct recruitment
are (i) A Second Class Master’s degree
in Economics or Statistics or Agricultural
Economics or Commerce and (ii) ten
years’ experience of Research/Investiga-
tion in Economics and/or Commerce or
Economic Statistics.

The candidates for direct recruitment
shali preferably be below 50 years of

|

age on the first day of January of the
year in which the closing date of adver-
tisement falls.

Grade II.—Not less than 50 per cent
of the vacancies in the Grade shall be
filled by promotion on the basis of merit
with due regard to seniority from amongst
Grade III officers with a minimum of 6
years of service in that Grade, Not
more than 50% of the vacancies in the
Grade shall be filled by direct recruitment
throygh the Union Public Service Com-
mission. The essential qualifications for
direct recruitment are (i) Second Class
Muster’s degree in Economics or Statis-
tic, or Agricultural Economics or Com-
merce (ii) FEight years’ experience in
Resecrch/Investigation in  Economics
and/or Commerce. Candidates for direct
recruitment shall preferably be below 45
years of age on the first day of January
of the year in which the closing date of
the advertisement falls,

Grade 111——Not less than 75% of the
vecancies in the Grade shall be filled by
promotion on the basis of merit with due
regard to seniority from amongst Grade
1V officers with a minimum of 4 years’
service in that Grade. Notr more than
25 per cent of the vacancies in the Grade
shall be filled by direct recruitment
through the Union Public Service Com-
mission. The essential qualifications for
direct recruitment are (i) Second Class
Master’s degree in Economics or Statistics
or Agricultural Economics or Com-
merce and (ii) Five years’ experience of
Investigation/Research  in  Economics
and/or Commerce. Age limit for direct
recruits are : below 35 years of age and
above 25 years of age on the first day
of Jenuvary of the year in which the
closing date of the advertisement falls,

Grade IV —Not more than 25 per cent
of the vacancies in the Grade shall be
filled by selection of officers with a mini-
mum of 4 years service serving under
Government in Economic posts recognis-
od for the purpose by the Controlling
Authority in consultation with the Union
Public Service Commission.

Not less than 75 per cent of the
vacancies in the Grade shall be filled by
direct recruitment through an open Com-
petitive Examination held by the Union
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Public Service Commission. The mini-
mum educational qualification for direct
recruitment is a degree with Economics
or Statistics as a subject,

The age limits for direct recruitment
are ; not less than 21 years of age and
not more than 26 years of age on the
first day of January of the year in which
the examination is held.

(¢) Yes, Sir.

(d) The training of direct recruits to
Grade 1V of the Service started in October
1968. Tt will continue till September
1970, when alone the result of this train-
ing would be known.
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[VIOLATION OF INDIAN TERRITORY BY
PAkisTAN

211. SHRI D. THENGARI: Will the

Minister of HOME AFFAIRS be pleased
to state :

(a) the number of times Pakistan violat-

ed Indian territory so far after the Tashkent
Declaration; and

(b) what steps Government is going to
take to stop the violation of the territory 71
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{[THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) Dur-
ing the period from the 10th January, 1966
to the 31st December, 1968 there were 369

cases of violation of India’s land borders
with Pakistan,

(b) In the case of the Jammu and
Kashmir border, complaints have been
lodged with the United Nations Military
Observers in all the cases of cease-fire
violations. In the case of the border with
the other States/Union Territory of Tripura,
protests have been lodged with Pak, autho-

rities, All appropriate steps for the secu-
rity of the border have been taken,]

1RESEARCH OF INDIAN OCEAN

215. SHRI MULKA
REDDY :

GOVINDA

SHRI BANKA BEHARY DAS:

Will the Minister of EDUCATION be
pleased to state:

(a) whether it is a fact that ships of
several nations are taking part in the re
search, of the Indian Ocean;

(b) if so, the names of the countries

whose ships are engaged in this research;
and

(¢) whether the research information
would be shared with India by those
engaged in the research of the Indian
Ocean ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (PROF, V. K.
| R. V. RAO) : (a) There is at present no

tTransferred from the 20th February, 1969.
il 1 Eanglish translation.



